
57 """." AIUwr, CHAITRA If, J!1D7 (SAKA) 

0lIl---'''' 01 CMII,...·Go,.IpJol 
Line lat. Broad Gaee 

3481. SHRI KALI PRASAD PANDEY: 
Will tbe Minioter of RAILWAYS be pleased 
to atate : 

Ca) whether Govemmeet are cousiderinll 
tbe conversion or metre •• uae line into 
broad .auge line from Chhapr. to Gopal· 
I18Dj via Thawel (Bihar) coosiderinll the 
difficulti ... of the passenlers in .aid area ; 

Cb) if 80, the detaill thereof; and 

(c) whether Government are also conoi· 
derinlto convert Gopalaanj Railway Station 
as junction ? 

THB MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : ca) No, Sir. 

(b) Does not arise. 

(c) Tbawe, near GopalgaDj, is already 
a junction statioD. 

Stagnation iu GoTt. Medical 
Stores Deptt., Madras 

3482. SHRI M. MAHALINGAM: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(b) wbetber it i. a fact that due to pro· 
vision of 33! per ceot promotional avenues 
iD tbe recruitment Rules wi tb effect rrom 1 
June, 1974 from the pharmacist-com .. clerks 
to s.uperintendent cadre, tbe clerks are 
retiring as clerks, without promotions in 
Government Medical Store Depot, Madras ; 
and 

(b) if so, .. hat remedial action bas been 
taken to improve the promotional avenues 
to tbe clerical cadre ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : ca) aod (b) 
There arc 19 POOlS of pbarmacill-cum-clerks 
(U.D.C. seal. 01 pay) ia tbe GOVI. Med,cal 
Store Depot. Madras Prior to 1st June, 
) 974, tbey bad no promotional opportlUli. 
tics. Only U.D.C.s/Slenoaraphcro _e 
-eJi.ible for promotioo 10 the posta of A .. tl. 
SUperiDlcndcnls. After 1st JUDe, 1974, Phar· 
m.c1l1s·cum-cJ .... ,. were IIIWD 331% pro-

motionoI quota 01 tbe posta of "'"It. Supe-
rintendent.. Tbil percent .. e hal beca 
reduced to 25 recently. The balance 7S% 
"Iuota is earmarked for UDCa/StenDp'a· 
pher.. The ratio of UDC./Stenograpbero 
to PbarlDdcist.·cum·clerk. in M.S. D., 
Madras i. 2:6: I and the promotional· pros-
pect. for UDC./StCDosraphers and PIIarma· 
ci_cum·clerkl arc in the ratio of 3 : 1. 

11_ of Tlcketa 10 D T C. Pasaeag_ 
.t!beir Seata 

3483. SHRJ SANAT KUMAR 
MANDAL : Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

<a> whether hi. attention has been draWD 
to tbe news·item captioned "Two DTC 
officials face trial" appearing in the State-
man dated 19 Marcb. 1985 and the ohacr· 
vat ion referred to tberein made by the Addi-
tional Sessions ludlO. Delhi about tbe 
practice of tbe Delbi Transport Corporalion 
bus conductoII of staying in their seat 
throulh out the journey thereby requiring the 
commuters to flock or crowd around him 
to purcbase tickets witb great difficulty and 
inconvenience ; 

(b) if so, .. betber he i. aware that 
despite the existiDg orderl to issue tickets 
at tbe .tarting point of tbe DTC I>nses to 
tbe passengers wbile they arc silting arc 
being flagrantly violated by the DTC 
conductors ; and 

(c) if so, what action- he proposes to 
take to oct malters ript 1 

THE MINISTER OF STATE OF THE 
MINISTR Y OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI): (a) Yes. 
Sir. 

Cb) aDd cc) Complaints of noo·issuo of 
tickets at tbo terminal points before the 
start of tbe bus by tbo conductors arc 
received from time to lime and action is 
invariably taken .. aiDSt the defaultiDII staff. 
Instructions are also repeated periodi-
cally tbat bu... must be pre-h00i<c4 
before they leave tbe terminal. RCllioaaJ 
Man.IO" have also been asted to tate 
immediate steps inc1udinl surprise IIIIDI 
cbecl<1ng for effective caforc:cmcnt of 1IIc 
iDltractioDS. 




